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C.P No. 05/ND/2016

Sri Saurabh Adhikary for petitioner. Sri Amit Gupta, PCS for Respondent

Nos. 1, 11,12,13.
The petitioner counsel informed that the Respondent has filed

objection to the petition.

A copy of such objection is received today by the petitioner.

Hence, the case is fixed for the reply to the such objection.

The matter to be listed on 21% February, 2018.

Date: 25/01/2018 H.P. Chatutvedi,
Member(Judicial)

Twped by
Jyoti
(Stenographer)



